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 [at  छविराम  अर्गल]  रोका  जा  सके  ।  अस् बल  क्षेत्र  मे  एक  भारी

 दबाने  अनुसन्धान  केन्द्र  स्थापित  करने  के  लिये  वृद्ध  समस्या  सिंचाई  आबियाना  की  है।  सिचाई
 ब  डाला  जाय  ।  एक  अनुसन्धान  केन्द्र

 जल  तरीका  के  लिए  तथा  दूसरा  क्षारीय  एवं
 लवणीय  भूमि  का  उद्धार  करने  हेतु  कायम
 किया  जाना.  ध्रत्यम्त  आवश्यक  है।  शत
 यह  झ्रावश्यक  है  कि  भारत  सरकार,  योजना
 आयोग  तथा  महानिदेशक  भारतीय  कृषि
 अनुसन्धान  परिषद  से  सम्पर्क  साध  कर  ऊपर
 वर्णित  दो  केन्द्र  तुरन्त  कायम  कराये  जाये  1
 इस  कार्य हेतु  भारत  सरकार  को  केन्द्र  स्थापित
 करने  के  लिये  सेमई  में  500-700  एकड़
 शासकीय  भूमि,  क्षारीय  तथा  लवणीय  भूमि  पर
 अनुसन्धान  कार्य  करने हेतु  दी  जा  सकती  है
 व  इस  प्रकार  जल  निस्तारण  अनुसन्धान  हेतु
 गोहद  मे  जो  शासकीय  कृषि  प्रदेश  करीब
 150 एकड  भूमि  पर  हाल  ही  में  स्थापित  किया

 गया  है,  दिया  जा  सकता  है।

 यदि  ये  दो  केन्द्र  चम्बल  क्षेत्र  मे  स्थापित
 किये  जाते  है  तो  हजारो  एकड़  भूमि  को  नष्ट
 होने  से  बचाया  जा  सकता  हैं  भर  हम  जो  ड्रेनेज
 का  कोरम  लेने  वाले  है,  जिस  पर  लाखो  रुपया
 खर्च  होने  वाला  है,  उसे  सही  मार्गदर्शन  प्राप्त
 हो  सकेगा।  सन्  972%  इरीगेशन  कमीशन
 ने  चम्बल  कमाण्ड  प्रोजेक्ट  को  सिक  स्कीम
 बताया  है।  क्या  केन्द्र  सरकार  बाढ़  नियंत्रण
 योजनान्तर्गत  मुरैना  मे जल  निकास  एवं  कटते

 हुए  बिहार  को  बचाने  की  तुरन्त  योजना  बनायेंगे।

 बिहार  का  कटाव  भी  तेज  गति  से  हो  रहा  है।
 मैं  इस  सदन  के  माध्यम  से  केन्द्रीय  शासन  से
 मांग  करता  ह---चम्बल  बिहार  एवं  कृषि  योग्य
 लाखो  एकड  भूमि  जो  बरसात  मे  प्रति  वर्ष
 कटती  जा  रही  है,  इन  बिहार  की  भूमि  को  जो
 काश्त  योग्य  है,  उसे  भूमिहीत  हरिजन  श्र
 झा दि वासियो  में  बाट  दिया  जाय।  जो
 बाकी  बाहरी  की  भूमि  है,  जो  कृषि  योग्य  नहीं
 है.  वहा  चम्बल  बीहडो  में  वृक्षारोपण  की
 कार्यवाही  युद्धस्तर  पर  की  जाय,  ताकि  कृषि
 योग्य  भूमि  के  कटाव  एवं  बिहार  के  कटाव  को

 झा बयाना  वसूल  करने  मे  एग्रीमेंट  प्रथा  समाप्त
 कर  किसानो  को  भष्टाचार  दुखद,  ताईद  लगान
 एव  प्रथा  दण्ड  से  बचाया  जाए।  सिंचाई  के
 साथ  वसूल  करने  की  कार्यवाही  की  जाए  तो
 भ्रष्टाचार  का  उन्मूलन  होगा  थे  किसानो  को
 राहत  व  झ्ाबयाना  की  सरकार  को  प्राप्त
 होगा  ऐसी  व्यवस्था  उत्तर  प्रदेश  राज्य  मे  हैं  ।
 मध्यप्रदेश  मे  भी  लागू  की  जाएँ  t

 MR.  SPEAKER:  Prof  Dalip
 CHAKRAVARTY—he  is  not  here.
 Hon  Prime  Minister

 ———

 24.55  hrs.
 MOTION  RE  DRAFT  FIVE  YEAR

 PLAN  978—-83—Contd

 THE  PRIME  MINISTER  (SHRI
 MORARJI  DESAI):  Mr.  Speaker,
 Sir,  I  heard  the  hon  Members  when
 they  gave  their  views  on  the  Draft
 Five  Year  Plan,  partically  through
 out  the  debate,  and  I  listened  carefully
 to  what  they  said  even  though  at  one
 stage  a  remark  was  made  that  I  was
 not  here  to  listen  to  the  debate

 SHRI  SAUGATA  ROY
 pore)‘  That  38  permissible.

 (Barrack-

 SHRI  MORARJI  DESAI:  It  is  per-
 missible  I  am_  not  objecting  to  it.
 Hon  Members  have  a  right  to  say
 what  they  like  but  it  is  for  them  to
 consider  whether  what  they  say  is
 proper  or  not  I  do  not  want  to  dwell
 on  it  further.

 It  was  even  contended  thatI  believe
 I  am  always  right  and  that  I  do  not
 think  that  others  can  ‘haVe  anything
 to  say.  Well,  there  could  not  be  a
 wilder  statement  than  that  and  if  I
 really  believe  that,  then  I  think  I
 would  be  a  person  totally  devoid  of
 all  intelligence.  No  person  can  ever
 claim  that  he  knows  everything  and
 that  he  alone  is  right  and  nobody  else
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 can  be  right.  It  is  however  my  creed
 thet  I  must  act  on  whatever  I  believe
 to  be  right  and  if  I  argue  with  another
 reason  I  do  not  argue  to  refute  his
 point  of  view  but  to  understand  it.
 If  I  am  not  able  to  accept  it  or  if
 the  other  person  is  not  able  to  accept
 my  point  of  view,  then  we  can  differ.
 He  has  aright  to  his  view  and  I  have
 @  right  to  my  view.  But,  to  say,  there-
 fore,  that  I  must  accept  every  view
 that  is  given  to  me  is  something  which
 will  not  allow  any  work  to  be  done
 by  anybody.  Therefore,  this  is  no  way
 of  making  me  do  something  which
 they  think.  I  will  do  if  they  try  to
 defame  me  like  this.

 It  was  said  by  the  Leader  of  the
 Opposition  that  the  Plan  is  backward.
 I  go  not  know  what  he  meant  by  the
 Plan  being  backward.  It  may  be  that
 I  may  be  very  backward  in  under-
 standing.  That  is  possible  and  I  can
 grant  it  readily,  but,  I,  Tor  my  life,
 have  not  béen  able  to  understand  why
 he  said  so.  But  that  can  be  a  view
 if  he  wants  to  take  that  view.  Beyond
 that,  I  qo  not  know  how  the  Plan  can
 be  called  backward.

 It  was  described  as  a  capitalists’
 plan  especially  by  thase  who  believe
 in  the  Marxist  philosophy.  Naturally,
 they  will  depict  every  thing  else  which
 does  not  fall  within  Marxism  as
 capitalism.  dee  (Interruptions).  But  I
 do  not  believe  either  in  capitalism  or
 in  Marxism....  (Interruptions).  No,
 the  methods  are  alike  for  both  of
 them  but  they  are  opposite  to  each
 other....

 AN  HON.  MEMBER:  But  they  are
 your  allies.

 SHRI  MORARJI  DESAI:  All  are
 my  allies?  Even  you  are  all  my
 allies.  Who  are  not  in  this  country?
 But  what  is  the  meaning  of  saying
 this?  This  is  not  a  correct  way  of
 Jooking  correctly  at  the  Plan.

 ‘The  Plan,  which  is  before  the  hon.
 Members,  has  been  prepared  as  a  result
 of  the  new  policy  declared  by  Govern-
 ment  when  it  came  to  power.  It  was
 argued  that  the  Plan  has  not

 been  prepared  properly,  in  con-
 sultation  with  alt  as  was  done
 in  the  past.  But  it  has  to  be
 considered  when  we  took  charge
 of  Government,  the  Fifth  Five  Year
 Plan  was  in  existence  and  this  year
 was  the  last  year  of  the  Plan.  Now
 if  we  allowed  this  year  to  continue
 which  is  the  last  year  of  the  Five
 year  Plan,  then  we  will  have  to  wait
 for  one  more  year....
 12.  hrs.

 SHRI  SAUGATA  ROY:  There  is
 darkness  in  gallery.

 (Interruptions)
 SHRI  MORARJI  DESAI:  You  can-

 not  make  for  Darkness  by  voice.
 There  is  no  darkness  here.

 (Interruptions)
 But  there  must  be  some  interruption
 for  some  reason  for  the  other,  perhaps
 that  is  the  practice  and  that  is  th
 habit.  So  something  must  be  brought
 up.

 There  is  no  question  of  Plan  being
 made  in  a  hurry.  Yes,  we  had  to  apply
 speed  to  it  because  we  cannot  wait  for
 one  year  more  to  bring  our  policies
 into  effect.  Therefore,  we  had  to
 take  counsel  together.  The  Planning
 Commision  had  to  work  et  high  speed
 and  I  must  congratulate  them  for
 having  worked  at  a  very  high  speed
 and  for  having  produced  very  effi-
 ciently  about  it  and  producing  a  Draft
 Plan  in  accordance  with  the  policy  of
 this  Government.  In  the  process  we
 could  not  consult  all  the  States  in
 respect  of  the  plans  for  all  the  five
 years.  We  have  seen  by  experience,
 and  I  have  had  more  experience  with
 the  planning  process  than  many  people
 here  have  because  J  have  been  con-
 nected  with  the  Plans  from  the  be-
 ginning  and  as  «  result  of  all  this
 experience,  we  came  to  the  conclusion
 that  we  must  now  see  that  planning
 must  be  not  only  planned  well,  but
 must  be  implemented  far  more  effi-
 ciently.  It  has  often  been  said  by
 past  Governments  by  Prime  Ministers,
 that  the  implementation  was  not  pro-
 per  and,  fherefore,  the  Plans  went
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 awry.  Personally  I  consider  that  is
 not  a  proper  explantion  and  I  had
 said  it  even  then  that  if  the  imple-
 mentation  goes  wrong,  it  is  also  the
 fault  of  planning  and  of  those  who
 execute  them.  But  we  were  new  to
 planning  and,  therefore,  these  short-
 comings  were  bound  to  be  there.

 Planning  has  been  introduced  in  this
 country  mainly  on  account  of  Pandit
 Jawahar  La]  Nehru  and  we  are  in-
 debted  to  him  for  it.  I  do  not  think
 Planning  woulg  have  come  here  but
 for  his  insistence  on  it  even  before
 freedom.  But  it  must  be  remembered
 that  we  got  freedom  in  947  and  yet
 the  First  Plan  was  prepared  in
 1951-52,  Though  planning  had  begun
 early,  it  takes  time  when  it  is  new
 to  concretise  it.  Even  then  the  First
 Plan  was  only  an  assembly...

 SHRI  DHIRENDRANATH  BASU
 (Katwa):  It  wags  first  sponsored  by

 Netaji  Shri  Subhas  Chandra  Bose,  in
 the  Indian  National  Congress.

 SHRI  MORARJI  DESAI:  He  was
 the  President.  But  the  idea  was
 Pandit  Jawahar  Lal  Nehru’'s  and  not
 Subhas  Chandra  Bose’s.  Let  it  be
 understood  properly.  Let  credit  be
 attributed  properly  to  proper  quarters. It  is  no  use  trying  to  give  credit  to
 One  person  in  everything  whether  it
 is  deserved  or  not.

 But,  in  this  particular  matter,  it
 must  be  said  that  Pandit  Jawaharlal
 Nehru  fought  against  heavy  odds  in
 order  to  persuade  people  to  accept
 Planning,  and  it  was  accepted.

 The  First  Plan  was  an  assembly  of
 the  programmes  which  had  been  taken
 up  earlier.  It  was  not  a  regular  Plan,
 with  an  indication  of  targets,  resour-
 ces,  etc.  That  is  how  the  Planning  pro.
 cess  began.

 During  the  Second  Five  Year  Plan
 period  I  became  the  Finance  Minister.
 And  then  I  had  something  more  {?
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 do  with  it.  It  was  at  that  time  that
 I  pointed  out  to  Panditji  that  to  aim
 very  high  is  a  good  thing,  but  to  air
 higher  than  what  one  can  do  will  cer
 tainly  be  injurious.  And  that  is  what
 had  been  done  in  the  Second  Five
 Year  Plan  when  it  was  drafted.  And,
 at  my  suggestion,  he  was  good  enough
 to  accept  the  pruning  of  it,  because
 of  the  resources  problem,  both  inter-
 nal  and  external;  and  it  was  pruned.
 Ag  a  result,  we  did  better  than  what
 was  prescribed  in  the  Plan  at  the
 end  of  the  Second  Five  Year  Plan
 and  that  gave  a  fillip  to  the  Plan.

 But  in  the  Third  Five  Year  Plan  we
 started  again  the  same  process,  of
 aiming  higher  than  what  one  could
 do,  because  our  needg  are  numerous.
 If  our  Planning  is  to  be  according  to
 all  our  needs,  it  will  have  to  be  some
 thing  gigantic.  But  then,  it  has  to  be
 in  conformity  with  our  capacity  to
 implement  and  with  our  resources.
 It  cannot  be  according  to  our  desires.
 And  that  is  what  I  tried  to  plead.

 In  963  resigned  but  immediately
 cil  also,  where  it  was  sought  to  ex-
 pand  the  Plan,  I  pleaded  with  the
 Members  that  this  would  not  be  wis,
 and  this  will  land  us  in  trouble,  and
 it  was  accepted.

 In  963  I  resigned  but  immediately
 thereafter  the  Plan  was  inflated,  and
 it  came  into  serious  difficulties.

 And  then  three  years  went  without
 Planning.  It  was  ad  hoc  Planning  for
 three  years  because  the  whole  thing
 went  wrong.  It  was  taken  up  in  the
 Fourfh  Five  Year  Plan,  and  continued
 in  the  Fifth  Five  Year  Plan.  That  is
 how  Planning  in  this  country  has  par
 sed  through  different  vicissitudes.

 I  cannot  claim  that  this  Plan  is
 perfect.  It  would  be  wrong  on  my
 part  to  claim  that,  nor  would  it  be
 right  to  say  that  it  cannot  be  improv-
 ed  upon.  It  can  be  improved  upon,
 but  it  has  to  be  improved  upon  in  a
 practical  manner  and  not  on  theoreti-
 eal  considerations.
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 During  the  course  of  previons  plans,
 experience  has  shown  that  what  was
 lacking  was  that  once  we  made  a  Plan
 for  five  years  we  then  left  it  at  that,
 woke  up  after  three  years  and  began
 with  the  preparation  for  the  next
 Plan.  We  did  not  go  on  assessing
 all  the  while  what  was  being  done.
 That  is  why  the  implementation  was
 not  taken  care  of  as  it  should  have
 been.

 It  was  therefore  after  great  déal  of
 deliberation  that  I  came  to  the  con-
 clusion  that  we  must  apply  a  new
 concept  to  it,  which  I  call,  a  Rolling
 Plan.

 That  concept  of  a  Rolling  Plan  was
 ridiculeg  in  many  quarters;  but  those
 who  laugh  best  are  those  who  laugh
 last.  That  is  why  I  am  not  worried
 by  the  ridicule  showered  on  AL

 I  examined  it  further  whether  it  was
 wrong  and  whether  we  should  change
 it.  The  more  I  examined  it,  the  more
 we  found  that  it  was  necesary  to  8dopt
 this  concept.  And  what  is  this  con-
 cept?  The  concept  is  that  the  Five  Ycar
 Plan  is  made  and,  at  the  eng  of  the
 first  year,  we  examine  the  whole
 thing,  assess  what  we  have  done,  see
 the  implementation  and  see  whether
 there  are  shortfall;  and  whether  the
 resources  are  coming  forward  and
 take  stock  of  all  these  things  and
 regulate  “the  next  four  years  in  the
 light  of  experience  gaine  i  so  that  it
 becomes  more  realistic  and  more
 capable  of  implementation  so  ‘that  it
 becomes  to  be  a  continuous  Five-
 Year  Plan.  But,  it  is  a  Five-Year
 Plan  at  any  given  time.  And  that  is
 why  it  is  called  a  Rolling  Plan.  Other-
 wise,  there  is  no  other  meaning  in  it.
 It  helped  us  this  year  to  prepare  the
 Draft  Five  Year  Plan.  We  could  not
 get  in  touch  or  consult  all  the  States
 about  all  the  Five-years.  It  was  not
 possible.  But,  we  consulted  the  States
 for  the  first  year  and  we  got  their
 agreemerit for  fhe  Plan  for  the  first
 year  of  the  Five-Year  Plan.  And,  it
 is  with  their  agreement,  that  the  first
 year’s  plan  has  been  properly  includ-

 ed  in  it  and  the  Plans  for  the  next
 four  years  have  also  been  included  by
 the  Planning  Commission  after  proper
 deliberation  and  that  is  how  the  Draft
 Five-Year  Plan  has  emerged.

 It  wag  in  the  National  Develop.
 ment  Counci]  ‘that  I  said  that  we
 have  not  been  able  to  discuss
 this  with  the  States  as  thoroughly  as
 it  should  be.  Therefore,  we  are  going
 to  do  it  arid  we  will  have  the  meeting
 of  the  National  Development  Council
 again  when  we  will  finalise  it  at  that
 time,

 There  was  another  reason.  The
 Finance  Commission  is  having  its  deli-
 berations.  It  will  bring  in  its  report
 in  October  or  so  and  that  will  give  us
 also  the  allocation  of  financial  resour-
 ces  between  the  State;  ang  the  Centre
 which  will  have  to  be  taken  into  ac-
 count  for  the  future  years.  We  pro-
 pose  to  finalise  it  in  November  or
 December.  That  is  why  we  said  we
 wil]  call  the  meeting  again.  That  was
 agreed  by  all.  They  have  the  agreed
 with  the  objectives  of  the  Five-Year
 Plan  in  the  National  Development
 Council,  It  was,  therefore,  that  it  was
 not  put  before  the  House  earlier.

 It  is  true  that  there  had  not  been
 consultations  with  many  people  before,
 But,  there  was  no  time  to  do  so.  The
 deficiency  is  now  going  to  be  made  up.
 We  are  trying  to  have  consultations
 with  people’  My  hon,  friend,  Shri
 Mishra,  said  that  formerly  there  was
 a  Cell  in  the  Planning  Commission
 where  Members  of  Parliament  used  to
 @  and  discuss.  I  have  suggested  that
 to  the  Deputy  Chairman  and,  I  think,
 he  will  make  the  necessary  arrange-
 ments  for  all  those  who  want  to  do  it.
 I  have  already  conveyed  that  to  him
 sometime  back.

 But,  then  again,  it  is  said  that  the
 Plan  must  be  brought  from  below.  Is
 it  ever  possible  to  frame  the  Plan  from
 the  village  upwards  or  even  from  the
 district  upwards?  I  would  Itke  to
 meet  the  genius  who  can  show  me  the
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 way  how  to  do  it  and  do  it  in  a  given
 time,  I  would  hke  to  know  whether
 it  can  be  practicable  because  every
 district  or  every  village,  will  want  to
 have  its  full  planning  and  full  deve-
 lopment  irrespective  of  resources.  They
 are  not  bothered  about  the  resources
 at  all,  That  will  be  the  bother  of  the
 planners  at  the  top.  Their  business
 will  be  only  spending  money.  There-
 fore,  if  the  plans  are  to  be  brought  up
 like  that  and  then  they  are  to  be  col-
 lated  together  ang  made  into  one,  7
 would  be  an  impossible  task.  But,  the
 Plan  has  got  to  be  made  with  the  help
 of  the  States,  And  this  is  what  is
 being  done.  The  States  take  into  ac-
 count  other  things;  they  have  their
 own  planning  machinery.  Therefore,
 they  take  into  account  the  require-

 ments  of  the  districts  and  the  villages.
 That  is  how  the  Plan  is  being  made.
 In  the  period  between  now  and  Novem-
 ber,  there  will  be  constant  deliberations
 between  the  States  and  the  Planning
 Commission  and  then  the  National
 Development  Council  will  meet.

 Therefore,  the  Plan  is  not  going  to
 be  finalised  in  g  hurry  or  without
 proper  consultations  ang  deliberations
 with  the  concerned  people  in  full
 measure,  Therefore,  to  say  that  it  is
 made  in  a  hurry  would  not  be  right.
 It  hag  been  done  certainly  speedily. For  that  we  should  have  got  the  credit.
 But,  instead  of  giving  credit,  we  have
 been  blamed.  This  is  all  my  griev-
 ance  about  thig  criticism.  The  First
 Year  Plan  has  been  done  in  consulta-
 tion  with  all  the  States.  They  have
 accepted  it.  There  ig  little  or  no  diffe-
 rence  of  opinion  on  broad  objectives.
 There  can  be  some  little  difference,
 here  and  there,  But  by  and  large,  the
 whole  thing  has  been  accepted  and  has
 given  satisfaction  to  the  states,  if  I  may
 Say  80,  in  the  first  year’s  plan.  I  hope
 that  the  National  Development  Counc!)
 will  be  able  to  come  fo  a  satisfactory
 conclusion  wher’  {f  meets  to  consider

 a
 whole  Plan.  That  ts  my  expecta-
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 It  is  said  that  this  is  a  capitalist
 plan,  which  we  must  nationalise
 ali  the  industries;  and  all  the  trade  and
 everything  else  should  be  nationalised.
 That  ig  not  the  policy  of  this  govern-
 ment  and  it  will  not  be  the  policy  of
 this  government;  it  has  not  been  the
 pohcy  of  the  government  in  the  past.
 It  is  a  pohcy  of  mixed  economy;
 mixed  economy  means  there  ig  scope
 for  both  private  and  public  effort.
 Ang  if  the  private  effort  is  not
 done  properly,  the  public  effort
 also  will  be  wasted.  Ultimately  it  is
 the  people  for  whom  the  plang  are
 made.  It  is  man’s  capacity  which  has
 got  to  be  increased  and  man  has  to  be
 in  the  centre  of  the  picture,  Man's
 capacity  can  be  increaed  only  if  man
 gets  full  opportunity  to  develop  him-
 self  and  to  do  whatever  he  wants  to  do
 without  let  or  hindrance  80  far  as  he
 does  not  come  in  the  way  of  other
 people,  That  freedom  everybody  must
 have  and  that  can  be  assured  only  in  a
 mixed  economy.  We  do  not  believe  in
 laissez  faire  policy.  In  that  sense  there
 can  be  no  question  of  anything  being
 completely  uncontrolled  or  being  com-
 pletely  controlled.  Both  things  are
 wrong,

 SHRI  JANARDHANA  POOJARY
 (Mangalore):  May  I  know  whether  the
 essence  of  planning  is  socialism  or
 not?

 SHRI  MORARJI  DESAI:  if  the  hon.
 Member  is  patient,  I  would  come  t)
 that.  He  is  not  patient.  If  socialism
 means  impatience,  I  do  not  want
 anything  to  do  with  that  socialism.
 What  is  the  meaning  of  being  impatient
 about  everything  ang  then  repent  at
 leisure?  We  do  believe  in  socialism  of
 Gandhian  concept.  I  shall  define  the
 socialism  in  which  we  believe  so  that
 it  will  be  clear.  I  do  not  think  there
 should  be  any  difference  of  opinion  in
 this  matter.  That  is  what  I  hope.
 What  I  mean  by  socialism  is  that  it  is
 free  from  exploitation  of  any  kind  of
 man  by  man  ang  it  is  a  society  in
 which  every  person  has  freedom  to
 develop  himself  or  herself  to  the  fullest i  Measure  he  or  she  is  capable  of  reache
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 ing,  There  must  be  equal  opportunity
 for  every  person.  That  is  socialism...
 (Interruptions)  I  think  my  hon.  friend
 will  take  many  years  to  understand
 basic  things.  He  igs  only  in  a  hurry  to
 differ  to  show  his  individuality.  That
 ig  not  the  method  of  showing  indivi
 duality.

 SHRI  VAYALAR  RAVI  (Chirayin-
 kil):  Only  difference  is  in  the  defini-
 tion.

 SHRI  MORARJI  DESAI:  If  anything
 is  wrong  in  the  definition,  I  am  pre-
 pared  to  Jearn;  I  am  not  prepared  to
 teach  everybody,  We  are  all  here
 equals,  It  does  not  mean  that  because
 I  amthe  Prime  Minister,  I  am  superior
 to  all  others,  I  do  not  believe  in  that.
 Yes,  I  have  greater  responsibility  and
 therefore,  you  must  have  greater  sym-
 pathy  with  me  because  I  have  greater
 responsibility.

 SHRI  VAYALAR  RAVI:  Sympathy
 and  respect  both.

 SHRI  MORARJI  DESAI:  The  hon.
 Members  must  share  in  that  respon-
 sibility.  Otherwise,  equality  will  also
 have  no  meaning.  Therefore,  this
 definition  is  not  a  definition  which  has
 come  from  my  imagination.  I  have
 seen  it  from  all  the  wise  men  who
 have  preceded  in  the  world  before
 me.

 Therefore  this  plan  has  been  con-
 ceived  with  that  policy  and  if  we  have
 not  mentioned  in  it  ‘socialism’  or
 something  to  that  effect,  it  does  not
 mean  that  we  must  go  on  repeating
 these  mantras  every  time  we  say  ०7
 do  something.  Then  it  becomes  only
 a  mantra  and  that  has  been  the  bane
 im  this  country.  We  have  very  im-
 portant  mantras,  they  are  very  good,
 very  efficacious,  very  fine,  but  then
 they  are  repeated  mechanically  and
 they  have  lost  all  their  force  and
 strength  and  it  has  brought  only
 hypocrisy  and  that  hypocrisy  is  our
 bane.  I  do  not  want  to  go  into  it  at
 all,

 SHRI  KESHAVRAO  DHONDGE
 (Nanded):  Is  Gandhism  capable  of
 implementing  socialism?

 SHRI  MORARJI  DESAI:  Now  the
 world  is  recognising,  the  thinkers,
 writers,  philosophers  and  economists
 are  recognising  Gandhism.  I  do  not
 know  whether  they  are  reading  them
 or  whether  they  are  content  with  their
 own  ideas—but  if  they  read  the  litera-
 ture  of  the  world,  they  will  find  that
 they  are  all  coming  round  to  this,
 that  the  only  safety  for  the  world  and
 the  salvation  for  the  world  is  to  take
 the  Gandhian  path.  That  is  what  we
 see.  But  if  they  appear  to  flounder
 it  is  because  there  is  not  that  back-
 ground  for  it  in  those  countries  but
 they  philosophically  accept  it.  That
 is  why  the  late  Schumacker  wrote  the
 book  “Small  is  beautiful”  and  he  went
 on  preaching  it  in  America,  England
 and  other  countries.  I  had  the  good
 fortune  of  meeting  him  before  he
 passed  away,  when  I  went  to  England
 and  I  had  a  long  talk  with  him  and
 he  was  very  keen  On  this.  Therefore,
 it  will  be  seen  that  Gandhiji  was  not
 an  idealist  soaring  in  the  sky,  he  was
 an  idealist,  but  he  was  the  most  prac-
 tical  man  on  earth,  more  practical
 than  you  or  I  or  anybody  else.  That
 is  why  he  succeeded  in  getting  this
 country  free  in  spite  of  ourselves.  It

 is  he  who  got  us  freedom.  But  my
 hon.  friend  is  not  even  grateful  for  it.

 SHRI  KESHAVRAO  DHONDGE:  Do
 you  practise  Gandhism?

 SHRI  MORARJI  DESAI:  I  do  try
 to  do  so.  I  cannot  say,  I  am  Gandhi.
 That  would  be  an  insult  to  him.  But
 I  do  try  to  go  on  that  path  {o  the  best
 of  my  capacity.

 SHRI  KESHAVRAO  DHONDGE.
 What  about  your  Government?

 SHRI  MORARJI  DESAI:  My  Gov-
 ernment  will  also  do  it,  if  my  hon.
 friend  tries  to  understand  it  and  tries
 to  follow  a  little  of  it.  My  Govern-
 ment  will  do  it  a  little  more.  That  Is
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 all  that  I  will!  say.  It  is  not  for
 preaching  to  me  and  asking  some
 questions  that  he  does  805  let  him
 understand  it  first  before  he  talks
 about  it.

 SHRI  KESHAVRAO  DHONDGE:
 You  also  understand  us.

 SHRI  MORARJI  DESAI;  Then,  it
 will  be  better.  I  can  have  no  quarrel
 with  him  if  he  differs  from  it,  I  can
 have  no  quarrel  with  him  if  he  rejects
 jt.  I  have  actually  no  quarrel.  (In-
 terruptions)

 MR.  SPEAKER:  Interruptions  have
 a  limit.

 SHRI  MORARJI  DESAI:  The
 question  of  growth  rate  also  assumed
 some  importance  in  the  discussion  and
 it  was  said  that  the  growth  rate  is
 very  small,  4.7  per  cent  as  it  has  been
 put  down.  Naturally,  Members  of  my
 party  aisn  feel  thet  we  have  mention-
 ed  in  the  party's  policy  that  it  shou’d
 be  7  per  cent;  it  may  be  possible  to
 do  it  for  a  year,  but  it  is  not  possible
 to  do  it  on  an  average  for  five  years
 We  came  to  that  conclusion.  There-
 fore,  let  us  be  quite  realistic  in  asses-
 sing  the  whole  thing  and  do  what  is
 possible  to  do  and  then  go  on  to  try
 to  achieve  more.  We  will  go  on  to
 seven  per  cent  if  we  can.  We  are  not
 going  to  rest  at  4.7  per  cent.  That
 should  be  our  strategy.  The  strategy
 should  be  to  plan  what  is  possible  and
 what  can  be  implemented  fully  and
 then  try  to  do  more  than  that  so  that
 We  increase  our  capacity  and  do  not
 create  any  disappointment,  But  if  we
 say  seven  per  cent,  as  it  wae  said
 before  and  then  come  to  only  3.5  per
 cent  average,  then  we  get  disappoint-
 ment  and  then  there  is  complete
 pessimism.  That  is  an  atmosphere
 which  is  not  healthy  for  planning  or
 progress  at  any  time.  It  is  therefore
 that  we  have  deliberately  said  it  will
 be  4.7  per  cent.  And,  we  will  see
 that  it  is  4.7  per  cent;  not  only  that
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 but  something  more  than  that,  but  not
 Jess  than  that.  That  will  be  our  full
 attempt  to  do  so.  But  ‘when  it  is  said
 it  should  be  more  than  4.7  per  cent
 and  it  should  be  7  per  cent,  the  re-
 sources  of  Rs.  13,000  crores  which  are
 envisaged  in  the  draft  plan  are  con-
 sidered  too  high  by  some  people,  that
 they  are  not  realistic  and  that  we  will
 not  be  able  to  mobilise  them.  If  you
 want  7  per  cent  growth,  you  will  re-
 quire  far  larger  resources.  How  are
 you  going  to  do  that?  If  Rs.  13,000
 crores  are  not  possible,  how  are  you
 going  to  have  more?  How  are  these
 contradictory  things  to  be  reconciled?
 At  the  time  of  every  budget,  I  hear
 in  this  House  also  people  saying,
 “Reduce  these  taxes;  reduce  those
 taxes.  Give  more  here;  give  more
 there!”  From  where?  That  is  not
 considered  at  all.  Many  friends,  even
 industrialists,  came  and  saw  me  when
 I  was  Finance  Minister  and  said
 “This  tax  goes  against  us”.  I  said,
 “AN  right;  I  will  remove  it.  But  show
 me  another  way  from  where  this
 money  is  to  come  You  give  me  and
 I  will  take  it!”  Nobody  was  prepared
 to  do  it.  Not  only  that.  When  they
 came  separately,  to  talk  to  me  each
 one  said,  “tax  the  other’.  This  is
 another  game  that  is  being  played.
 Some  people  say,  tax  the  industria-
 lists.  Others  say,  tax  the  agricul-
 turists.  Others  will  say,  tax  the  other
 people.  It  goes  On  like  that.  Are  we
 not  all  together?  Should  we  not  con-
 sider  the  total  interest  of  all?  It  is
 in  the  prosperity  of  all  that  the  pro-
 per  growth  of  the  economy  lies.  Yes;
 the  prosperity  of  the  lowest  must  be
 the  first  concern.  Otherwise,  there
 will  be  no  prosperity.  It  is  therefore
 that  Gandhiji  defined  it  as  Antyodaya
 Sarvodaya  was  defined  as  Antyodaya,
 80  that  in  one  ‘word,  he  explained  what
 it  meant.  It  meant  that  the  lowest
 person  should  be  taken  care  of  first.
 When  the  lowest  man  is  taken  care
 of,  others  are  taken  care  of.  It  is
 therefore  that  the  Rajasthan  Govern-
 ment  have  now  started  rural  uplift  by
 their  own  method.  They  have  taken
 up  five  poorest  familles  in  every  vil-



 309  Draft  Five  Your  VAISAKHA  18,  900  (SAKA)  Plan,  978—~$3  a)

 lage.  In  one  year  in  all  about  i50,000
 familles  will  be  taken  and  they  wii]
 bring  them  up  within  the  course  of
 one  year  or  two  years,  so  that  they
 are  fully  employed.  Like  that  they
 ‘will  go  on  increasing  the  number  of
 families  every  year  so  that  all  the
 viliagers  are  covered.  That  is  what
 they  are  trying  to  do.  These  are
 beirg  tried  in  different  ways  in  differ-
 ent  areas.  There  are  bound  to  be
 different  methods,  because  it  is  a  novel
 thing  to  be  done.  This  has  not  been
 tione  in  the  past.  We  have,  therefore,
 to  try  these  things  ond  see  what  is
 best  suited  for  us.  That  is  bow  we
 are  trying  to  do  it.  That  is  why  I
 said  that  growth  should  not  be  judged
 merely  by  percentages  but  it  should
 be  judged  more  by  the  effect  the  plan-
 ning  will  have  at  the  end  of  the  year
 on  the  economy  of  the  country  in  the
 villages,  where  we  want  to  concen-
 trate.  It  does  not  mean  that  towns  or
 cities  are  to  be  neglected.  There  is
 nu  question  of  a  conflict  between  cities
 and  villages.  Both  are  vital  for  the
 economy  of  the  country.  The  cities
 will  be  al!  right  only  if  the  villages
 @re  all  right,  because  80  per  cent  of
 the  people  live  in  the  villages  in  this
 country.  That  has  been  its  history
 for  thousands  of  years,  Let  it  not  be
 forgotten  that  there  were  big  cities  in
 this  country  even  in  the  hoary  past,
 very  large  cities.  But  the  villages  were
 always  preponderating.  80  per  cent  of
 the  people  always  lived  in  the  vil-
 lages.  If  the  villages  are  happy  and  pro-
 sperous,  the  cities  are  bound  to  be  pros-
 perous.  Cities  are  necefsary  because
 where  will  the  surplus  production  of
 the  villages  got  It  has  to  be  consumed
 somewhere.  It  can  be  consumed  in
 the  cities  where  we  do  not  produce
 those  things.  All  these  things  have
 got  to  be  correlated.  But  it  is  vital
 that  the  rural  sector  must  be  attend-
 ed  to  very  properly,  And  it  is  there
 that  We  have  not  paid  as  much  attep-
 tion  as  we  should.  I  am  not  one  of
 those  who  would  say  that  nothing  has
 been  done  in  this  matter.  It  is  said
 as  if  there  is  a  fashion  with  some
 people  even  on  my  own  side  to  say
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 that  in  the  last  30  years  nothing  has.
 been  done.  Well,  they  forget  that  they condemn  me  too  in  the  same  process? T  have  no  objection.  I  take  it  from
 them,  it  does  not  matter  to  me;  I  have
 got  to  be  taking  it  from  them  because
 they  have  been  used  to  saying  it  for
 the  last  30  years)  That  is  also  how the  opposition  has  been  working  in this  country,  That  ig  also  the  fault of  the  Treasury  Benches  in  my  view. I  have  realised  this  as  a  result  of
 having  had  the  advantage  of  being  in
 the  Opposition  for  a  while.  If  t  had
 Not  been  there,  I  would  not  have
 understood  it  as  I  should  have  under-
 Stood  it,  because  it  is  only  experience
 which  gives  you  true  knowledge  and
 wisdom  and  not  mere  intellectual cenception.  I  had  always  respect  for
 the  Opposition  before.  I  never  treated the  Oppcsition  with  anything  less  than
 respect.  But  I  did  not  have  that  much
 consideration  for  the  Opposition  which
 I  should  have  had  on  the  Treasury
 Benches  when  I  was  there,  which  I
 have  now.  because  I  realised  it  when I  was  there  and  I  had  the  advantage of  watching  it  very  properly  because
 I  was  a  back-bencher.  I  could  watch
 the  scene  in  a  silent  manner.  I  could
 observe  it  and  absorb  it.  That  was
 how  I  could  learn.  It  is,  therefore,
 the  duty  of  this  side  of  the  House  of
 the  Treasury  Benches,  to  see  that  the
 Opposition  ig  enableq  to  work  in  a responsible  manner.

 SHRI  HARI
 (Hoshangabad)  ;
 enough  there,

 VISHNU  KAMATH
 Keep  them  long

 SHRI  MORARJI  DESAI:  If  they
 do  not  do  that,  in  spite  of  our  effort.
 even  then  we  have  to  see  whether  it
 is  not  our  fault.  I  would  not  want  to
 blame  them.  But  my  fri-
 ends  in  the  Opposition  also
 must  recognise  that  people  on
 this  side  are  human,  and  there-
 fore,  they  must  not  try  their  patience
 too  much  in  this  matter.  Otherwise
 it  will  only  mean  that  my  efforts  will
 not  succeed.  And  yet  I  will  go  on



 3Lr  Draft  Five  Year

 [Shri  Morarji  Desai]
 making  my  etforts,  Therefore,  in  the
 matter  of  growth,  let  us  be  jud-  i  hy
 what  happens  rather  then  t  ivy
 theoretical  conceptions,  hat  u
 that  I  have  to  plead  in  thi:

 Then  the  question  of  Central  assist-
 ance  to  States  came  in  for  some  com-
 ment.  It  was  said  that  more  assis-
 tance  should  be  given  to  the  States.
 Now  more  assistance  is  being  given
 to  the  States  and  the  proof  of  it  lies
 in  this  Plan.  It  is  for  the  first  time
 in  all  these  years  that  the  State  Plans
 together  are  larger  than  the  Central
 Plan.  It  was  always  that  the  Central
 Plan  was  larger  than  all  the  State
 Plans  put  together.  That  is  not  the
 case  now.  That  is  because  we  are
 paying  more  attention  now  to  the
 rural  sector.  And  therefore  larger allotments  are  made.

 SHRI  0.  M.  STEPHEN  (Idukki):
 But  Mr.  Jyoti  Basu  thinks  otherwise.

 SHRI  MORARJI  DESAI:  Every-
 body  is  entitled  to  think  as  he  wants.  I
 cannot  make  him  think  differently,  I
 cannot  make  you  think  differently,  I
 must  think  differently  before  I  expect
 others  to  think  differently.  There-
 fore,  we  have  to  be  very  careful  and
 considerate  about  other  people,  [  have
 no  quarrel]  with  him.  He  can  go  on
 placing  it  and  I  can  go  on  saying  ‘no’, which  I  am  doing  and  he  can  go  on
 placing  which  he  is  doing.  There should  be  no  quarrel  about  it.  Let  us
 go  on.  Some  day  we  will  meet,  He will  meet  me  or  I  will  meet  him,
 Something  will  happen.

 SHRI  C.  M.  STEPHEN:  Both  are running  parallel.

 SHRI  MORARJI  DESAI:  And  that 48  why  that  demand  is  that  the  States
 must  have  all  autonomy  and  all  fin- ancial  powers  must  be  given  to  them
 and  very  few  must  be  left  with  the Central  Government.  There  is  a demand  for  all  this,  Now,  if  that
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 happens,  how  is  the  Central  Govern-
 ment  going  to,  take  care  of  the  needs
 of  the  backward  States  of  the  back-
 ward  areas?  When  you  ask  us  to  allot
 them  more  funds,  to  give  them  more
 funds  from  where?  How  can  that  be
 done?  It  is,  therefore,  that  the  Con-
 stitution  has  been  very  properly
 framed  so  that  the  needs  of  this  great
 country  are  fully  taken  care  of,  bet-
 ween  the  States  and  the  Centre,  Ours
 is  not  a  federation,  In  the  Constitu-
 tion,  India  is  a  ‘Union  of  States’.  It
 is  not  called  a  federation.  It  is  called
 a  ‘Union  of  States’,  But  it  is  not  a
 unitary  government,  It  is  like  a
 garland  of  pearls  or  diamonds,  where
 the  Centre  is  the  strong  thread  keep-
 ing  the  pearls  together.  If  the  thread
 vanishes,  the  pearls  vanish;  and  if
 the  pearls  vanish,  the  thread  has  no
 value.  Both  the  things  are  equally true.  Therefore,  both  have  to  be
 strong.  But  somebody  has  to  see  that all  are  strong;  and  that  has  got  to  be done  by  the  Centre,  which  is  being done  by  it  in  consultation  and  in  co- Operation  with  the  States.  That  is
 why  the  scheme  in  the  Constitution has  been  very  rightly  framed  with
 very  great  imagination  and  justifica- tion.  I  have  no  doubt  about  it  in  my mind;  but  that  is  not  the  subject  now, except  the  financfal  powers.  That  is why  a  Finance  Commission  is  provid- ed  which  takes  into  account  periodi- cally,  the  distribution  of  the  resources between  the  States  and  the  Centre,  so that  the  States  are  helped  and  the Centre  is  able  to  do  its  duty  by  indi- vidual  States  and  by  all  the  States together.  That  is  the  concept  of  the financial  structure  of  our  Constitution, and  of  the  Plan.  And  that  is  why  the State  Plans  are  being  helped  as  much 88  we  can,  in  the  same  manner  when it  came  to  notice  that  the  States  were

 2  =
 say  ‘Now,  Write  them  off,  from €  are  we  to  do  it?

 ;

 pert  ्
 =

 lo  it?  Who  is  to
 in  48५6९  to  repay  them,  Somebody has  to  repay  the  debts  that  are  in. curred.  Or,  should  we  behave  like bankrupt  People?  Then  who  will
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 respect  us?  Therefore,  that  cannot  be
 done,  Therefure,  one  hag  to  apply one’s  own  wisdom  to  it  at  every
 stage—both  by  the  Centre  and  by  the
 States.  Therefore,  we  are  going  to
 be  very  careful  in  future—-in  the
 matter  of  debts  so  that  such  demands do  not  come  up.  It  is,  therefore,  that
 we  have  said  that  there  can  be  no
 indefinite  drawing  from  the  Reserve Bank  by  the  States,  ag  they  want.
 But  it  cannot  be  said  that  no  over-
 draft  will  he  allowed.  That  will  be
 allowed.  That  will  be  wrong.  We
 don't  want  to  have  deficit  financing. But  immediately  you  cannot  reverse
 the  whole  process  al!  at  once.  We
 have  to  do  it  gradually.  But  in  the
 meantime,  this  can  be  inflationary. We  are  trying  to  see  that  its  effect  is not  inflationary,  You  must  have  seen that  this  year  it  has  not  been  infla- tionary.  There  can  be  a  difference  of
 Opinion  and  it  may  be  said  that  it  has
 not  much  improved.  All  right;  I  have
 70  objection  to  that  criticism.  But
 the  fact  is  that  the  prices  in  March
 this  year  are  not  higher  than  those  in
 March  last  year.  That  cannot  be
 denied.  They  may  not  have  gone down  much.  They  should  go  down.
 But  there  again.  we  are  confronted
 with  a  contradictory  demand.  The
 moment  the  prices  of  any  commodity
 Bo  down,  immediately  there  is  a

 pressure  on  the  Government  to  the
 effect  that  they  must  be  raised.’

 SHRI  P.  VENKATASUBBIAH  (Nan-
 dyaly,  We  want  only  remunerative
 prices,

 SHRI  MORARJI  DESAI:  But  re-
 munerative  prices  are  relative.  If  all
 prices  come  down,  only  then  will  the
 consumers  and  the  country  benefit.
 May  I  plead  with  my  friends  to  con-
 sider  one  thing  very  seriously  and
 deeply?  We  have  been  following  the
 Western  mode  of  development  of  eco-
 nomy.  The  Western  economy  is  a
 high-cost  economy.  The  cost  goes  on
 higher  and  higher.  And  I  asked  some
 ठा  our  friends  in  USA  and  elsewhere—
 Whether  they  have  any  limit,  or  is  sky

 the  Hmit  for  your  rising  standards?
 Their  economy  is  an  economy  of
 waste.”  They  must  waste  many
 things,  in  order  to  keep  up  the  tempo of  the  economy.  Otherwise  they  would
 have  unemployment.  They  produce  a
 few  million  cars  in  the  United  States;
 and  if  they  are  not  sold  that  year,  the
 factories  will  stop.  If  the  factories
 stop  the  steel  factories  will  stop.
 Then  other  things  will  stop;  there  will
 be  cheos.  Therefore,  what  do  they
 do?  They  throw  away  the  cars  every
 year  and  there  are  heaps  of  junk.  I
 have  seen  it  in  several  cities.  I  do
 not  know  whether  there  is  enough
 space  for  even  the  junks  to  be  kept.
 They  are  not  able  to  use  that  junk.
 We  can  use  it  here,  because  we  are
 trying  to  use  all  our  raw  materials
 in  8  proper  manner.  They  waste
 their  food.  Whatever  is  served  on
 the  table,  only  a  little  of  it  is  eaten.
 The  rest  goes  waste  and  the  people
 in  the  world  starve.  This  is  what  is
 happening  and  this  ig  what  has  hap-
 pened,  to  high  cost  econcmy.  Unless
 it  is  low  cost  economy,  you  can  never
 bring  up  the  people.  Therefore,  we
 have  got  to  have  low  cost  economy  in
 this  country  and  that  can  happen
 only  when  productivity  increases,  when
 production  increases  and  when  there
 is  full  employment  and  when  there  is
 suiciet  availability  of  all  consumer
 goods  required  by  the  people  at  large.

 We  can  achieve  this  on  the  basis  of
 mutual  concern  and  not  merely  on
 political  considerations.  All  politics
 is  demand  to  be  in  the  interest  of  the
 people.  All  theories  are  also  meant
 to  serve  the  people.  There  can  be
 different  theories.  There  are  bound  to
 be  different  theories.  No  two  men  of
 intelligence  can  agree  on  everything.
 How  can  they  agree  on  everything?
 That  is  not  possible.  That  is  the  charm
 of  the  world  as  it  is,  of  all  crea-
 tion....

 SHRI  JANARDHANA  POOJARY
 (Mangalore):  You  are  saying  you  will
 not  have  deficit  financing.  Already
 there  is  deficit  financing  to  the  extent
 of  Rs.  .000  crores.  How  are  you



 375  Draft  Fite  Year

 [Shri  Janardhana  Poojary]
 going  to  meet  the  situation?......
 (Interruptions)

 SHRI  MORARJI  DESAI:  Therefore
 We  are  paying  attention  to  employ-
 ment,  which  is  given  the  highest  prio-
 rity.  We  want  to  achieve  employment
 in  ten  years.  Now  it  is  nine  years,
 because  one  year  has  gone  already.  I
 cannot  go  on  repeating  l0  years  every
 tume,  ag  it  was  done  in  the  past.  I  do
 not  want  to  do  it.

 Somebody  asked:  are  you  going  to
 be  here  for  ten  years?  I  cannot  say. I  cannot  say  that  I  would  not  be  there
 or  I  would  be  here.  Who  can  say
 that?  Can  you  say  that  you  will  be
 here  for  ten  years?  But  we  have  got
 to  pian  for  all  people.  We  cannot  say
 “the  world  will  die  after  I  die’,  There-
 fore  one  must  see  that  the  plans  are
 Prepared  properly  and  that  is  how  we
 are  preparing  them.  We  are  trying  to
 do  it  |  within  our  capacity.  That  is
 how  we  have  set  it  in  motion.

 We  cannot  say  that  all  this  transfor-
 mation  will  take  place  today.  We
 cannot  promise  such  things.  It  can-
 not  be  done.  We  do  not  want  to  make
 false  promises.  That  is  why  we  are
 talking  of  the  rural  sector  being  given
 greater  priority,  Because,  in  the
 villages  there  ure  far  more  unemploy-
 ment,  specially  partial  unemployment.
 There  is  far  more  partial  unemploy-
 ment  in  this  country  than  complete
 unemployment.  That  has  to  be  taken
 into  account.  Partial  employment  is
 very  severe.  Some  are  employed  for
 only  two  days  a  week,  That  is  very
 poor  employment.  Nobody  can  live

 on  two  days’  wages.  Therefore,  we
 have  got  to  ensure  that  we  give  them
 all  full  week’s  employment  to  every-
 body,  employment  which  is  satisfac-
 tory  under  the  conditions  in  which
 they  live,  according  to  their  capacity.
 ‘They  must  have  full  liberty  to  in-
 creafe  thelr  capacity  ६0  earn  more
 and  improve  on  what  they  do.  This
 is  what  we  have  got  to  do  in  the  rural
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 sector,  and  that  ig  why  have  given
 the  highest  priority  to  agriculture.

 Agriculture  ig  really  the  basis  of
 this  country’s  economy,  Whatever
 may  have  been  the  position  in  other
 countries,  agriculture  is  the  very  basis
 in  this  country  more  than  in  any  otner
 country.  Even  our  industries  have
 to  depeng  upon  agriculture.  That
 does  not  mean  that  agriculture  does
 not  depend  upon  the  development  of
 industries,

 SHRI  P.  VENKATASUBBAIAH:
 Unlesg  there  are  village  plans,  how
 can  you  co-ordinate  them?  You  have
 referred  to  the  village  plans.  which
 has  been  mooted  here.  You  have  to
 integrate  the  village  plan  into  the
 large  plan.  Do  you  contemplate  do-
 ing  anything  effective  in  this  dircc-
 tion?

 SHR]  MORARJI  DESAI;  What  is
 going  to  be  done  is  that  we  are  going
 to  take  up  the  villages  to  see  that
 there  is  full  employment  in  every
 village.  That  has  to  be  taken  sector
 by  sector.  You  cannot  do  :t  for  ail
 the  villages  together.  We  have  5५६
 to  do  it  according  to  the  capacity  in
 every  State.  I  gave  one  example.  In
 Rajasthan,  they  took  up  five  lowest
 families  in  every  village.  And  we
 attempt  to  do  it  in  other  States.  It
 is  true  that  unlesg  the  panchayats
 function  properly,  it  is  not  possible  to
 be  effective  in  everything  that  you
 want  to  do.  But  panchayats  also  have
 got  to  participate  in  thig  work  effec-
 tively.  It  is,  therefore,  that  we  gave
 it  firs,  priority  and  appointeg  a  com-
 mittee  to  give  ug  proper  suggestions
 to  see  that  we  bring  the  panchayats
 in  all  States  in  a  proper  working
 order.  Now,  that  also  requires  the
 cooperation  of  al]  of  us  together.  We
 must  not  make  the  panchayats  again
 the  battle-ground  of  politics.  In  the
 villages,  there  should  be  no  politics
 The  village  prosperity  depends  on  the
 working  together  of  all  the  people.
 And,  therefore,  unless  from  the
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 panchayats  the  party  politices  8
 eliminated.  Ido  not  think,  the
 panchayats  will  ever  come  into  their
 own,

 SHRI  DHIRENDRANATH  BASU:
 ‘What  about  Shri  P.  C.  Sen?

 SHRI  P.  VENKATASUBBAIAH:
 ‘What  are  you  doing  in  West  Bengal?
 You  have  your  own  candidates  in
 West  Bengal.

 MR,  SPEAKER:  One  or  two  questions
 are  interesting  but  not  many.

 SHRI  MORARJ]  DESAI:  That  38
 why,  We  are  waiting  for  the  report  of
 that  committee  and  then,  we  will
 come  before  the  House  and  see  what
 can  be  done  in  the  matter.  Then,  we
 have  got  to  put  in  ali  our  efforts.  In
 the  past  efforts  have  been  made  to
 involve  the  panchayats  in  this  work.
 It  cannot  be  saiq  that  it  was  not  done.

 If  it  has  not  succeeded,  I  do  not  want
 to  find  fault  with  any  Government  or
 with  any  people.  The  fault  lies  wilh
 all  of  us.  But  we  have  now  to  make
 up  for  Jost  time  and  learn  by  the  past
 mistakes.  That  is  how,  I  think  we
 will  be  able  to  activise  panchayat

 system.  Once  panchayat  sysiem  be-
 comes  effective,  then  implementation
 of  the  plang  will  become  very  effective
 and  there  will  be  no  difficulty  about
 it,  to  my  mind.  Now,  panchayat
 means  and  includes  panchayat  and  a
 gram  municipality.  Once  all  these
 work  together,  then  proper  decentra-
 lisation  will  follow.  This  is  what  we
 have  got  to  achieve.  But  these  are
 all  things  which  have  got  to  be  done
 with  the  cooperation  of  all  parties,  by
 all  of  us  together  and  if  that  is  done,
 then  we  can  do  other  things  here  or
 elsewhere.  We  can  bring  in  different
 thought,  to  bear  upon  it  and  ultimate-
 ly,  carry  it  out  properly.  That  38
 what  we  can  do  ang  that  is  what  we
 are  attempting  to  do.

 Agriculture  is  to  be  enriched,  That
 has  to  be  enriched  not  by  again  the
 same  modern  methods  ag  they  are
 called.  Modern  methods  have  to  oe
 used  but  they  have  to  be  applied  to
 our  conditions,  to  our  needg  and  to
 the  villagers  capacity  of  doing  wha:-
 ever  they  have  to  do.  There  cannot
 be  any  complicated  technology  given
 to  the  villagers  if  their  village  is  to
 be  simple  and  free  from  pollution  and
 environmental  difficulties.  We  have
 got  to  see  that  we  adjust  these  techno-
 logies  to  simple  technical  devices  ‘for
 the  villagers  so  that  they  are  able  to
 do  their  work  more  -  satisfactorily,
 with  greater  speed,  with  better  effi-
 ciency  ang  better  production.  This  is
 what  We  are  attempting  to  do  in
 agriculture.

 We  want  to  see  that  our  cottage
 industries  for  which  this  country  «as
 been  known  for  centuries  are  revived
 very  thoroughly.  Every  home  can
 have  a  cottage  industry  which  he  can
 take.  I  will  not  force  on  anybody
 any  particular  thing.  That  cannot  be
 done.  But  we  have  got  to  have  a
 variety  of  cottage  industries  from
 which  people  will  choose.  Now,  this
 ig  a  matter  where  public  opinion  and
 non-official  effort  have  to  be  mobilised
 first.  Government  has  to  aid  and
 assist  in  it.  Government  machinery
 cannot  do  it.  That  igs  why  these
 things  are  being  gone  into  and  being
 organised.  But  unless  they  come
 actually  into  a  working  arrangement,
 it  ig  not  possible  for  me  to  describe
 everything  that  is  being  done.

 Then,  the  question  of  labour  came
 in.  It  is  asked:

 What  is  the  role  of  labour?  The
 role  of  labour  is  known.  Labour  8
 a  partner  in  everything  that  it  does.
 We  are  all  partners.  But  we  are
 partners  both  in  profit  and  in  loss.
 Labour  cannot  be  a  partner  in  profits,
 not  in  losses.  That  has  got  to  be
 understood.  Therefore,  we  have  to
 see  that  there  are  no  losses,  Then
 there  will  be  no  difficulty.  We  all  have
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 got  to  ensure  that.  If  it  comes  ty
 losses,  they  are  junior  partners  and
 if  it  comeg  to  profits,  they  become
 senior  partners,  It  will  not  be  work-
 able.  After  all,  one  has  got  to  have  a
 sense  of  proportion  in  such  matters.
 We  are,  therefore,  bringing  in  the
 Industrial  Relations  Bill  before  this
 House  as  soon  as  it  is  ready.  It  is  be-
 ing  got  ready.  I  hope  it  will  be
 introduced  before  we  adjourn  in  this
 session,  That  is  my  hope.  You  can
 then  see  what  we  mean.

 In  the  matter  of  industry  and  com-
 merce,  two  things  were  said.  It  was
 suggested  that  foreign  trade  should  be
 completely  nationalised.  I,  will  be
 disastrous  if  that  is  done.  It  must  be
 understood.  Nor  it  can  be  left  free.
 A  proper  via  media  has  got  to  be
 found.  That  is  what  is  being  done.
 Foreign  trade  is  not  done  merely  for
 the  purpose  of  import  and  export.  It
 is  also  necessary  for  our  production, for  our  quality  and  for  seeing  that
 Productivity  also  increases.  There-

 fore,  foreign  trade  is  vital.  But  we
 will  have  to  always  have  a  balance  in
 trade.  That  is  what  we  are  trying  to
 achieve.

 It  was  said  that  import  liberalisation
 is  going  to  do  harm.  We  are  not  go-
 ing  blindly  into  import  liberalisation.
 What  are  we  importing?  We  are  im-
 Porting  only  those  things  which  are  in
 short  supply  here.  In  the  matter  of
 consumer  goods,  ig  they  are  in  short
 supply  here,  then  we  have  to  gee  that
 prices  do  not  rise  but  we  bring  them down.  In  the  matter  of  capital  goods, we  do  not  import  capital  goods  which
 are  manufactured  here.  What  is  not
 manufactured  here  will  only  be  im-
 ported,  70६  with  a  view  to  perpetuate and  dependence  on  import,  but  to  see
 that  we  also  begin  to  manufacture
 these  itemg  as  soon  as  we  can,  There-
 fore,  there  ig  no  question  of  any
 thoughtless  importation.  We  have
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 not  yet  gone  mad.  I  hope,  whatever
 the  hon  Members  may  do  opposite,
 we  are  not  going  to  get  mad—they
 might  be  so  in  the  process.....

 SHRI  DHIRENDRANATH  BASU:
 Almost  all  the  public  undertakings
 876  running  ata  loss.  Even  the  Heavy
 Engineering  Corporation  which  ig  the
 biggest  public  undertaking  is  running
 at  a  loss,

 SHRI  MORARJI  DESAI:  That  was
 when  my  hon.  friends  were  looking
 after  them.  Now,  they  are  making  pro-
 fits  slowly  and  they  are  going  to  make
 more  profits.  We  are  going  to  see
 that.  The  public  undertakings  become
 more  efficient  than  the  private  sector.
 That  ig  why  we  must  have  a  healthy
 competition  between  the  two.  That
 is  what  We  are  seeking  to  do  The
 public  sector  has  a  vital  role  to  play,
 I  have  no  doubt  about  it,  im  this
 country  specially.  That  is  how  we
 are  looking  at  it.

 When  we  say  that  we  are  paying
 more  attention  to  the  rural  sector,  the
 cottage  industries,  the  rural  indus-
 tries,  immediately,  a  conclusion  8
 drawn  that  we  are  going  to  neglet  the
 industry.  How  are  we  going  to  do  it
 to  industry?  We  do  not  live  in  a
 backward  age.  We  cannoy  hive  in
 isolation  from  the  world.  We  have
 to  live  in  the  world,  as  jt  is.  This  is
 a  world  which  is  in  constant  communi-
 cation.  We  have  got,  therefore,  to
 have  all  the  essential  modern  things
 of  life.  But  we  have  got  to  see  that
 they  do  not  overpower  our  culture
 and  do  not  reduce  us  to  absolutely
 mute  imitators  of  other  people,  as  if
 we  have  nothing  of  our  own,  And
 that  is  why  we  have  got  to  apply  our
 mind  to  it  and  see  that  we  do  not
 blindly  imitate  other  people,

 In  the  matter  of  foreign  aid  it  was
 again  argued  that  we  are  depending
 more  on  outside  help.  That  is  wrong.
 The  outside  help  now  will  be  5  per cent  instead  of  8  per  cent  which
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 was  there  in  the  last  Pian.  That  also
 is  reduced  and  we  do  not  want  to
 continue  to  depend  on  other  people
 at  all.  हे

 The  question  of  self-sure:cncy  was
 brought  in  that  we  are  Dex  looking  at
 self-sufficiency  properly.  “Siow  is  that
 argument  right?  We  wait  to  be  self-
 sufficient,  but  self-sufficiency  does  not
 mean  that  we  do  not  have  any  con-
 nection  with  other  countries  of  the
 world.  No  country  can  live  in
 seclusion  like  this  in  this  world  at
 present.  No  village  can  live  only  by
 itself  like  an  island  anywhere.

 SHRI  K.  P.  UNNIKRISHNAN  (Bada.
 gara):  What  about  self-reliance?

 SHRI  MORARJI  DESAI:  Self-re-
 liance  we  have  and  we  are  boung  to
 have  it.  Therefore,  I  told  those  people
 who  came  from  outside  to  have  more
 investment  here  and  they  were  ready
 to  invest  anything  that  we  wanted.  So,
 please  understand  that  we  do  not
 ‘want  any  investment  in  areas  where
 our  people  have  the  knowledge  and
 have  the  capacity  to  do  it.  We  are
 not  going  to  allow  any  investment  in
 those  areas,  but  in  areas  where  we
 do  not  have  the  technology  or  know-
 how,  there  we  will  certainly  invite
 them  but  do  business  with  them  on
 terms  of  z.utual  benefit.  They  do  not
 come  here  88  philanthrophists  nor  are
 we  philanthropists,  We  have  got
 therefore  to  have  a  business  proposi-
 tion.

 SHRI  K.  P.  UNNIKRISHNAN:  The
 egricultural  processing  industry,  you
 ase  forgetting—Cadbury.  Please  find
 out  about  it.

 SHRI  MORARJI  DESAI:  This  was
 permitted  in  the  past,  not  now.

 AN  HON  MEMBER:  And  you  are
 now  here.

 SHRI  MORARJI  DESAI:  You  point
 out  to  me  and  I  will  stop  it.  Please
 give  up  the  attempt  to  make  vage
 allegations.  Therefore,  it  will  be
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 seen  that  we  are  being  practical  in
 everything  that  we  try  to  go.  There-
 fore,  when  we  say  We  are  having  more
 irrigation,  the  question  ig  now  to  what
 extent.  Untill  now,  we  have  addeq  27
 million  hectares  to  our  irrigation
 gapacity  which  wag  23  million  hectares
 before  1951,  We  are  going  to  add  77
 million  hectares  in  the  next  five  years.
 No  country  has  ever  attempted  this  in
 five  years.  And  I  only  hope  that  we
 will  sueceed  in  doing  it.  In  the  same
 way,  in  the  matter  of  energy  also  we
 are  going  to  add  ‘18,500  KW  in  the
 next  five  years  which  ig  76  per  cent
 more  than  what  we  have  today.
 At  present  only  about  56  per  cent  of
 the  capacity  is  utilised.  We  want  to
 see  that  full  capacity  is  used  for
 generation  of  power.  We  have  got  to
 make  various  State  Electricity  Boards
 rrore  efficient.  But  thig  depends  more
 on  the  States  and  I  am  quite  sure  that
 the  States  will  also  do  it  because  they
 are  interested  in  doing  it.  We  have
 to  put  our  head;  together  and  help
 each  other  in  doing  it.  That  is  how
 we  are  attempting  it.

 Therefore,  it  will  be  seen  that  this
 Plan  has  been  made  carefully  in
 conformity  with  the  policy  that  this
 Government  has  declared.  And  if  it
 takes  time,  we  take  time  in  order  to
 see  that  we  do  not  make  mistakes
 which  are  avoidable  ang  we  see  that
 We  go  ahead  with  the  Plan  with  a
 view  to  implementing  not  only  00
 per  cent  of  it  but  more  than  that,  if
 possible,  but  not  less  than  that.  That
 is  the  attemp  that  we  have  made  in
 this  Plan.

 SHRI  0.  M.  STEPHEN:  There  are
 two  point,  for  clarification.  There
 tre  two  points  on  which  I  would  like
 to  have  some  clarification.

 MR.  SPEAKER:  Is  it  the  pleasure
 of  the  House  to  extend  the  time  of
 the  House  by  a  few  minuteg  320  that
 we  may  dispose  of  it?

 There  are  cut-motions  to  be  put  to
 the  House.  Several  hon.  Members:
 Yes.
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 SHRI  Cc  M.  STEPHEN:  One  is  with
 respect  to  the  Rolling  Plan.  As  I
 understand  it,  every  year  in  the  past,
 there  had  been  an  evaluation  of  the
 performances,  shortfalls  and  then
 making  them  up  the  next  year.  This
 exercise  has  been  going  on.  I  want
 to  know  whether  the  Rolling  Plan  of
 your  contemplation  is  different  from
 thig  exercise  which  has  been  in
 existence  or  it  is  only  that  you  are
 giving  a  name  to  the  exercise  which
 We  have  already  been  having.  What
 you  said  was  that  the  framework
 would  remain,  the  year  to  year  evalua.
 tion  woulg  take  place,  the  shortfalls
 would  be  assesseq  and  they  would  be
 made  up.  That  sort  of  year  to  year
 evaluation  is  what  you  mean  by
 Rolling  Plan’.  That  is  how  we  have
 understood  you.  But  this  exercise  has
 already  been  going  on  every  year  we
 have  been  getting  documents;  fro.
 year  to  year  the  Planning  Commission
 has  been  giving  us  documents.  7
 want  to  know  whether  or  not  this
 evaluation  has  been  going  on.  We
 have  been  getting  these  documents  I
 want  to  know  whether  your  concept
 ig  different  from  this  exercise,  and  if
 so,  what  is  the  difference.

 Secondly,  with  respec,  of  self-
 reliance,  what  we  have  said  from  this
 side  about  industrialisation  ig  whaz  is
 given  in  the  Play  documents.  It  is
 said  here  that  only  on-going  schemes
 will  be  allowed,  full  utilisation  of  the
 capacity  will  be  attempted:  there  will
 be  no  further  expansion.  In  the  Plan
 document,  industry:  by  industry  you
 have  taken  and  said,  ‘No  further  ex-
 pansion’.  You  have  said  that.  You
 have  said  that,  in  the  case  of  short-
 fall,  imports  will  be  made  and  those
 industries  which  cannot  stand  up  to
 cémpetition  on  the  basis  of  he  price
 against  the  goods  that  aré  imported
 will  be  permitted  to  close  down.  That
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 is  the  picture.  I  हकारत  thkt  out.  That
 is  in  the  P’an  documettt.  ‘J,  the  Plan
 document  absolutely  different  from
 what  the  Prime  Minister  has  now  told
 the  House?  The  Plan  document  gives an  entirely  different  story.  The  story
 hag  been  spelt  out.  I  have  not  got  the
 reply.  It  ig  there  that  I  said  that  self-
 reliance  wag  being  scuttled,

 SHRI  MORARJI  DESAI.  This  8
 how  I  read  the  Plan  document.  I
 ought  to  know  better  than  he  because
 I  am  concerned  with  it,  he  is  not,  He
 is  only  a  critic.  If  he  looks  at  it
 carefully,  he  will  fing  that  that  is  not
 the  position.  We  do  not  wan;  to  see
 that  industries  will  not  be  expanded
 at  all.  But,  they  will  only  be  expand-
 ed  according  to  needs  and  not  more.
 Surpluseg  were  created  in  the  past,
 and  we  went  on  suffering.  That,  we
 do  not  want  to  do,  We  must  have
 more  if  we  require;  if  it  is  required
 they  are  going  to  manufacture  it;
 it;  it  ig  not  that  we  are  going  to
 neglect  it.  But  we  do  not  wish  to
 join  in  a  mad  race  for  thoughtless
 growth.  How  can  we  have  industries
 here  merely  for  the  fun  of  them?
 That,  we  are  not  going  to  do.

 SHRI  C.  M.  STEPHEN:  You  have
 saiq  that  imports  will  be  made....

 SHRI  MORARJI  DESAI:  Imports
 will  not  be  allowed  at  the  cost  of  our
 own  manufacture.  That  also  must
 be  seen.  We  are  trying  to  see  that.
 We  do  not  want  to  close  down  our
 factories  and  import  gaods  from  out-
 side.  That,  we  shall  never  do.  Let
 my  hon.  friend  know  that.  (Inter-
 ruptions)

 SHRI  VASANT  SATHE  (Akola):
 Sir,  I  want  to  seek  a  clarification.
 So  much  is  being  said  about  greater
 allocation  for  agriculture.  He  has
 said  about  greater  importance  and
 allocation  to  agriculture.  I  want  the
 Prime  Minister  to  clarity  thie,  rT  hed
 pointed  out  to  the  hon,  Prime  Minis-
 tér...  §Piteruptions).  Allodation  to:
 agriculture  is  in  trespeet  of  the  total
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 Plan  in  terms  of  percentage.  Then
 only  we  can  say-  whether  it  is  greater
 or  lower,  In,  the,  First  P
 allocation  to  agriculture’  ६  8
 cent;  in  the  Second  Plan
 ruptions).

 SHRI  MORARJI  DESAI:  If  my
 hon.  friend  meets  me,  I  will  discuss
 with  him.  I  cannot  go  on  like  this.
 In  the  last  Plan  it  was  .8  ang  in
 this  Plan  it  is  I2.4.  That  meang  it  is
 only  0.6  more  and  you  say  there  is
 Sreater  allocation  for  agriculture.  I
 want  an  explanation  about  this.  Why
 are  you  drum-beating  and  trumpeting
 that  there  is  greater  allocation  for
 agriculture?  You  will  find  from  your
 own  Plan  book  that  it  is  only  0.6
 more.

 SHRI  K.  P.  UNNIKRISHNAN:  The
 Prime  Minister  just  now  told  the
 House  and  assured  the  House
 that  ‘we  do  not  want  to  go
 in  for  imports  where  we  are  self-
 sufficient’.  I  had  specifically  men-
 tioned  the  case  of  sugar  machinery—
 where  we  are  supposed  to  be  00  per
 cent  self-sufficient—where  permission
 has  been  given  by  the  Commerce
 Ministry  under  the  new  import  policy
 to  go  in  for  global  imports  and  global
 tenders.  Is  this  the  king  of  _  self-
 sufficiency  we  have?  He  is  saying  we
 are  00  per  cent  self-sufficient  and
 yet,  under  the  new  import  policy
 global  tenders  are  going  to  be  per-
 mitted.  This  is  a  contradiction.

 SHRI  VAYALAR  RAVI:  We  would
 expect  the  Prime  Minister  to  explain
 how  the  price-line  woulg  be  main-
 tained  because  in  the  Plan  document,
 he  has  suggested  an  increase  in  the
 railway  end  transport  fare  and
 freight  ang  in  other  things.  So  we
 expect  him:  tq  explain  how  the  balance
 in  the  price-line,  as  between  the  pro-
 poeal'to  imeresse  revenue  through
 daily  consumer  items  and  freight  etc.,
 and  agricultural  commodity  will  be
 maintained;

 SHRI  MORARJI  DESAI:
 a9,  on  replying.

 I  cannot

 MR.  SPEAKER;  Now,  there  are  a
 number  of  substitute  motions  which
 have  been  moved.  Before  putting
 them  to  vote....

 SHRI  M.  N.  GOVINDAN  NAIR
 (Trivandrum):  Sir,  I  want  a  clari-
 fication...

 MR.  SPEAKER:  He  has  said  is  not
 going  to  reply  any  further.

 SHRI  M.  N.  GOVINDAN  NAIR:
 IT  want  only  a  clarification.

 MR.  SPEAKER:  He  has  said  noth-
 ing  more  will  be  replied  to.

 SHRI  M.  N.  GOVINDAN  NAID:
 Your  attitude  is  very  wrong.

 MR,  SPEAKER:  Now,  a  number
 of  substiute  motions  have  been
 moved.  Before  I  put  them  to  vote  I
 would  like  to  know  if  any  Member
 wants  to  withdraw  his  motion.

 Now,  Shri  P.  K.  Deo  is  absent.
 Mr.  Lakkappa,  are  you  pressing?

 SHRI  K.  LAKKAPPA  (Tumkur):
 Yes,  t  am  moving  them.

 MR.  SPEAKER:  You  have  already
 moved  them;  80  you  are  pressing.
 Shri  Dajiba  Desai  is  not  present.  Shri
 Gomango?

 SHRI  GIRIDHAR  GOMANGO
 (Koraput);  I  am  pressing  them  as
 there  are  a  number  of  them  in  my
 name.

 MR,  SPEAKER;  Shri  Vinayak
 Prasad  Yadav?

 SHRI  VIYANAK  PRASAD  YADAV
 (Sahearsa):  J  would  like  to  withdraw
 it.

 The  substitute  motion  No,  0  was,  by
 leave,  withdrawn,

 MR.  SPEAKER:  Shri  D.  D,  Desai?
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 SHRI  0.  D.  DESAI  (Kaira):  I
 would  like  to  withdraw  my  substi-
 tute  motions.

 Substitute  motions  Nos.  l  to  6  were,
 by  leave,  withdrawn.

 MR.  SPEAKER;  The  _  substitute
 motions  of  Shri  P.  K.  Deo  are  Nos.
 and  2.  He  is  not  here.  I  put  the
 substitute  motions  Nos.  l  and  2  moved
 by  Shri  P.  K.  Deo  to  the  vote  of  the
 House.

 Substitute  motions  Nos.  ]  and  2  were
 put  and  negatived.

 MR.  SPEAKER:  I  put  the  substi-
 tute  motions  Nos,  4  and  9  moved  by Shr  8.  C.  Kamble  to  the  vote  of  the
 House,

 Substitute  motions  Nos.  4  and  9  were
 put  and  negated.

 MR.  SPEAKER:  Now,  the  gubsti- tute  motions  of  Shri  Lakkappa  are
 Nos.  8  to  8.

 SHR]  हू.  LAKKAPPA.  With  your permission...

 MR.  SPEAKER:  At  this  stage  here
 can  be  no  speech.

 MR.  SPEAKER:  No  speech  at  this
 stage,  Mr,  Lakkappa.  Rules  do  not
 permit  a  speech  at  this  stage.

 SHRI  K.  LAKKAPPA:  You  permit me,  Sir.

 MR.  SPEAKER:  I  shal]  now  put
 Substitute  Motions  No.  5  to  8  moved
 by  Shri  K.  Lakkappa  to  the  vote  of House,

 Substitute  motions  Noe.  5  to  8  were
 put  ond  nepatived.

 MR,  SPEAKER,  ४  Shri  Dajiba Desai  there?  He  is  not  there.  I  shall
 now  prt  Substitute  Motions  Nos,  77
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 and  I8  moved  by  Shri  Dajiba  ‘Deyat
 to  the  yote  of  the  House.

 Substitute  motions  Nos,  i7  and  48
 were  put  and  negatived.

 MR.  SPEAKER:  Shri  Giridhar
 Gomango....He  is  also  not  there.  I
 shall  now  put  Substitute  Motions
 No.  9  to  25  moved  by  Shri  Giridhar
 Gomango  to  the  vote  of  the  House.

 Substitute  motions  Nos.  I9  to  25
 were  put  and  negatived.

 SHRI  YUVRAJ  (Katihar):  I  seek
 leave  of  the  House  to  withdraw  my
 Substitute  Motion  No.  26.

 Substitute  motion  No.  26  was,  by
 leave,  withdrawn.

 MR  SPEAKER;  Now,  the  House
 stands  adjourned  for  lunch  till  ten
 minutes  past  fourteen  of  the  clock.

 18.12  hrs.

 The  Lok  Sabha  adjourned  for  Lunch
 till  ten  minutes  past  Fourteen  of  the

 Clock,

 The  Lok  Sabha  reassembled  after
 Lunch  at  ten  minutes  past  Fourteen

 of  the  Clock,

 (Mr.  Drruty  Spxakrr  in  the  Chair]
 CALLING  ATTENTION  TO  MATTER OF  URGENT  PUBLIC  IMPORTANCE
 REPORTED  RECENT  LARGE-SCALE  PURCHASB
 OF  SHARES  OF  SOME  SUSINTSS  Hovars

 BY  THE  LIC,  GIC  amp  UTI.
 SHRI  K.  P.  UNNIKRISHNAN

 (Badagara):  I  call  the  attention  of  the
 Minister  of  Finance  to  the  following matter  of  urgent  public  importance and  request  that  he  may  make  a
 statement  thereon:

 “The  reported  recent  large-scale
 Purchase  of  shares  of  some  leading


